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Inspection Report

Joint Inspection Report in the matter of Hon’ble NGT OA No. 31/2022
(CZ) (Shiva Mission Trust V/s State of Madhya Pradesh & Org.) in
compliance of the Hon’ble NGT directio_ns dated 02/05/2022

Hon’ble NGT (CZ). Bhopal Vide its Order dated 02/05/2022 in O.A. No. 31/2022 (CZ)
(Shiva Mission Trust V/s State of Madhya Pradesh & Org.) directed in para No. | to 6 as
under.. ' g :

1. The issues raised in this application are cutting of trees in Mandhata I&’fc:nd situated in
the District Khandwa, Madhya Pradesh in contravention of Environmental Norms and
the Forest Conservation Act, 1980 and the M.P: Vrikshon ka- Parirakshan
(NagariyaKshetra) Adhiniyam, 2001. _

2. Issue notice to the respondents, returnable within six weeks. Respondents are directed to
submit their reply within four weeks through E-filing portal, preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image PDF.

3. Applicant is directed to take necessary steps for service to the respondents by both ways
and also on available email.

4. We deem it just and proper to call a report on the matter in issue of the present Original
Application, from a Joint Committee consisting of:-

i District Forest Officer, Khandwa (M.P.).
ii. One representative from Madhya Pradesh Pollution Control Board

tn

. The Committee is directed to visit the place and submit the factual and action taken report
within six weeks. The State PCB will be the nodal agency for coordination and logistic
supporit.

(=

. Applicant is directed to supply the copy of the application and relevant documents to the
Committee and Respondent(s) within a week and after compliance of service, the
applicant has to submit an affidavit that the notice and copy of the application have been
served upon the Committee and respondent(s).

In Compliance of above directions passed by Hon’ble NGT following Officers of Joint
Committee have visited Omkar Parvat or the Mandhata Island District Khandwa on
dated 29/06/2022:-

1. Shri Devanshu Shekhar, District Forest Officer, Khandwa
2. Shri Shriniwas Dwivedi, Regional Officer, MPPCB, Indore

Following Officers of the different concerned Departments were also present during the
visit:

1. Dr. Shailendra Mishra, Assistant Director, Department of Sanskrati&Incharge
Officer Aacharya Shankar Ekta Nyas
2. Dr. Krupal Verma, Assistant Director Horticulture Department



3. Shri Kaushal Singh Bhadoria. Project Architect. MPSIDC

Shri Abhimanyu Singh Chouhan. Forest Range. Ofticer Punasa. Forest Department,
District Khandwa.

Shri Uday Mandloi, Tehsildar, Tehsil — Punasa, District Khandwa.

6. Shri Prateek Mandloi, Sub Engineer. Public Works Department.

L

- Main Issues raised in the Petition by the Applicant in OA:

|. Cutting of trees on Mandhata Island and the approach area without permission.
Hill cutting, excavation and terraforming for purpdse of road construction on
Mandhata Island. )
3. Loss of ecology-which may poses risk to the river bed siltation, pollution and flooding
due to tree c@tting and terraforming / hill cutting.

o

4. Use of buldzers and heavy machineries in construction may disturb local wild life.

Factual and Action Taken Report:

The Joint Committee visited the Mandhata Island including road & museum construction
sites on the Island, plantation area, tree cutting areas and observations are as follows:

1.

Mandhata Parvat is located as Island in between two stream of the River Narmada. On the
Island there are natural trees, bushes, plantations, temples and some previous
constructions were also seen. Google map of the Island and the river Narmada is enclosed
as Annexure-1. In the Google map two streams of Narmada & Omkar Parvat of
Mandhata Island may be perused.

. Najari Naksha of the project area is enclosed as Annexure-2 which shows right stream of

the river (Named Kaveri River), location of bridge under construction across River
Narmada, approach road, land allotted to Acharya Shankar Sanskritik Ekta Nyas Govt. of
M.P. Sanskriti Department.

. Govt of MP has allotted 11.56 ha. land for construction of the Statue of Guru Aadi

Shankarachrya and the Shankar Museum on the Mandhata Island. Acharya Shankar
Sanskritik Ekta Nyas, Govt. of M.P. Sanskriti Deparment is occupier or owner of the
land allotted. The project construction agency is M.P. State Tourism Corporation Limited
which is also a corporation under Govt. of M.P. The land area of 11.56 ha. is inclusive
of the area of 1.00 ha. which was previously given to Shiva Mission Trust for plantation
only. Permission gr.anted to the Shiva Mission Trust has been cancelled by Collector
Khandwa vide its order dated 02/03/2022 and the land is given to the Sankriti Department
for construction of Statue and the Museum. Copy of the order is enclosed as Annexure-3.

M/s Shiva Mission Trust (the applicant in OA) was given permission for plantation and
horticulture development on land area of 1.00 ha on the Island at Survey No. 7/1 by Sub
Divisional Officer, Khandwa District Khandwa vide order no. 1116/Re-2/08 Khandwa
dated 12/05/2008 with conditions that any other activity or construction work shall be
prohibited and ownership of the land shall be vested with the Government of Madhya
Pradesh. Copy of the permission letter is enclosed as Annexure 4.
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M/s Shiva mission trust has done plantation on land and also constructed water tanks,
swimming pool, residential house. toilets and some other pakka construction on the land
which may be perused in the Google map of earlier date enclosed as Annexure-5. M/s
Shiva Mission Trust has violated the conditions of permission and accordingly a fine of
Rs. 20000/- was imposed to them by Naib Tehsildar, Tappa, Mandhata, district Khandwa
vide their order dated 22/03/2014. Copy of the order is enclosed as Annexure -6 for
perusal.

Excution of the project for construction of the Statue of Guru Shree Aadi Shankaracharya
and the Shankar Museum being done by the Acharya Shankar Sanskritik Ekta Nyas
Govt. of MP, Sanskriti Department and M.P. Tourism Development Corporation Limited.
The approach road is being constructed by Public Works Department (PWD) of the State.

Observations :

Brief of observations during visit are as follows:

(A)
L.

(B)

Current status of project constructions :

A bridge across the river Narmada is under construction to reach to the Island. The
Bridge is being constructed by the PWD of the State Govt.

A road of 14m width and 1.2 KM length is under construction from bridge to the
Museum site. The road is also being constructed by the PWD of the State Govt. Out of
1.2 KM road length, 700 m length has been made by hill cutting and terraforming and
remaining by filling.

For construction of the Shankar Museum. excavation work for foundation was
observed. Excavated material has been stocked on the nearby land and it is proposed to
be reused for filling work around the Museum by the Nyas.

For Construction of the Statue of Shree Guru Aadi Shankaracharya, excavation work
for foundation was observed.

Status of trees cuttings and permissions obtained :

Trees on the land of Approach Road were counted by the Revenue Department and
accordingly perrﬁissions to cut the trees coming on the way of approach road were
obtained by PWD. Sub Divisional officer Punasa district kandwa vide letter dated
10/11/2021 and 10/12/2021 have been allotted to cut total 1051 trees. Copies of the
permission letters are enclosed as Annexure 7 & 8.

The PWD has cut total 1051 trees and deposited the wood received after cutting of the
trees to forest depot Sanawad District Kandwa.

Counting of trees on the land of 11.56 ha. Allotted for the Statue and Museum (which
includes land area of 1.00 ha. of Shiva Mission trust) has been conducted by the



(©€)

Revenue Department and the Forest department prior to renewal of encroachment
during March-April 2022 and 1181 trees and 4316 bans were found on the land area.
Report & Panchnama in this regard is enclosed as Annexure 9 for reference.

Shri Shailendra Mishra Assistant Director, Department of Sanskrit Cum Officer
Incharge Acharya Shankar Sanskriti Ekata Nyas, Govt of MP has obtained permission
for cutting of trees of land area 11.56 ha. The Sub Divisional officer Punasa District
Kandwa has granted permission for cutting of trees vide order no 346 dated
24/03/2022. Copy of the order is enclosed as Annexure 10. As per the order, 207 trees
of teak tree and 974 trees of neem, jamun, sitafal etc. (toEal-IOSl trees) and 4316 bans
have been granted. ' -

During Visit of the committee, it has been observed that for construction of the road
1051 trees have been cut and only 200 trees from Museum site have been cut. As per
information given during visit 218 more frees will be required to be cut from the
Museum site. 1525 nos. of bans have also been cut for museum site. As mentioned
above in this Parra 1469 trees and 1525 bans (Total 2994) are required to be cut for
construction of the project including approach road.

Status of proposed plantation :

The Department / Nyas has proposed to plant new trees to compensate ecological
imbalance of the Island. Details of trees to be cut for completion of the Project and
proposed plantation to be done is enclosed as Annexure- 11. Details are summarized
as follows:

l. Along both sides of the approach road (1.2 KM road length) 1200 trees are
proposed to be planted. The Sub Divisional Officer Punasa District Khandwa
has issued letter to the Shree Aacharya Shankar Sanskritik Ekata Nyas for
plantation along both sides of approach road vide their letter no 532 dated
29/06/2022. Copy of the letter is enclosed as Annexure 12.

2. At Museum Site of 11.56 ha. land area. built up area will be approx. 4 ha. On
remaining area densification of trees has been proposed to be done by planting
6025 trees in the area.

3. Additional land of 36 ha. is also allotted to Shree Aacharya Shankar Sanskritik
Ekata Nyas for plantation on the Island on back side of the Museum site away
from parikrama marg. Approx 30000 tree plantation has been proposed by the
Nyas under densification of trees.

4. The Forest Range Officer Punasa District Khandwa has been informed by MP
state Tourism Development Corporation Ltd. vide letter no. 117 dated 25-06-
2022 that 36 ha. land has been reserved to plant approx 30000 plants and in
accordance to this 800 pits have been prepared for plantation. Copy of the
letter is enclosed as Annexure 13.
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(D)

(E)

(F)

5. As mentioned above in sub-paras no 1 to 3, total 37225 trees have been
proposed to be planted on the Mandhata Island to compensate any adverse
effect in the environmental conditions.

During visit. it has been observed that. plantation in the slope area of the Island
towards left stream of the river has been started and approx. 470 pits have been found
prepared for plantation. Plantation is proposed to be started from 28% July 2022
(Hariyali Amavasya) on 36 ha. land also.

‘Other Issues raised by the Applicant in the OA :

The applicant has raised issues of ecological disturbance and silting problem in the

“river, flooding and pollution etc. due to construction of Approach Road, the Statue and

the Museum on the Island and trees cutting. In this regard, it is pertinent to state that
the project authorities have assured and proposed to plant 37225 new trees in place of
2994 trees to be cut which is more than 10 times in number as compared to number of
trees to be cut. Therefore, adverse impact on the environmental conditions seems not
arise. Due to dense plantation on both sides of the approach road and on other
remaining area of the Island including valley and hill, number of plants will be more
than at present and there seems no soil erosion or silting problem in the river.

The applicant has raised the issue regarding effect of use of bulldozers and heavy
machineries on local wild life. In this regard. it is stated that water sprinkling by
movable tankers is applied to suppress dust at construction site to control fugitive air
pollution and seems no significant adverse effect on local wild lives.

The Museum site is located at approx. 300 m from north bank of the river and above
90m from the river. Plantation on Island has been proposed and boundary wall around
Museum is also proposed to be constructed: hence there will be least possibility of dust
or soil particles to be reached in the river.

Status of Environment Clearance and proposal for Air/Water pollution Control:

The Project has obtained Environmental Clearance from MP State Environment
Impact Assessment Authority (MPSEIAA) vide letter issued dated 15-04-2022. The
copy of the same-is enclosed as Annexure 14.

The project authorities has proposed to install sewage treatment plant for treatment of
any waste water to be generated from the premises and will be reused in plantation and
greenbelt development on the Island only: As per information during visit, it has been
told that there will not be any discharge of treated or untreated wastewater into the
river.

Information summary provided by the Aacharya Shankar Sanskritik Ekta Nyas Bhopal
vide letter no. 1607 dated 02-07-2022 is enclosed as Annexure 15 for reference.



Conclusions:

1

(o]

The project authorities have obtained permission from the Sub Divisional Officer
Punansa District Khandwa for cutting of trees for construction of the approach road
and the Statue & Museum.

Counting of trees have been done prior to cut trees by the concerned department. 1051
trees were counted on the land of approach road. 1181 trees and 4316 bans were
counted on the Museum site of 11.56 ha.

-

1051 trees have already been cut for construction of the approach road. 200 trees &
1525 bans have been cut for construction of the Statue & Museum. From the Museum
site 218 more trees are yet to be cut.

For approach road total 1051 trees and for Museum total 418 trees and 1525 bans are
required to be cut. As mentioned above total number of trees and bans to be cut are
2994 for execution of the complete project.

The project authorities have started plantation and approx. 37225 trees are proposed
to be planted on Mandhata Island for compensation of any adverse impact on
environmental and to protect any soil erosion or silting etc. while total trees to be cut
are 2994. Plantation proposed is more than 10 times of the plants to be cut for the
project. Result of the proposed plantation, densification of trees on the Island will
take place and will improve the environmental conditions of the area as well.

The applicant was permitted to do plantation only on 1.00 ha Government land but the
applicant had violated the conditions of permission by construction of residential
house. toilets. swimming pools etc. and fine of Rs. 20,000 was also imposed on the
applicant trust by Naib Tehsildar Tappa Mandhata, District Khandwa. Now
permission has been cancelled by the Collector Khandwa and encroachments and
some of the constructions have been removed.

Environmental Clearance (EC) from MPSEIAA as per requirement of EIA
Notification 2006 for building projects has been obtained and the project is under
construction as per EC.

The Project Authorities has proposed to install Sewage Treatment Plant as per EC
condition and to reuse treated effluent for plantation and assured not to discharged
any waste water in the river.

The Project Authorities has proposed to take care any water and air pollution during
construction phase also.

Photographs taken during visit may be observed which are included in the report.
Enclosures: As above

A

v :
(ST Dwivedi) Fl 1> (De\%ha r)

Regional Officer District Forest Officer
MPPCB Indore Khandwa



Photographs

Mandhata Island Omkar parvat River Narmada at Omkareshwar

Road Construction by Hill Cutting Road Construction




Construction by Shiva Mission

Construction by Shiva Mission
Shown at Museum site

Construction by Shiva Mission
Shown at Museum site

Excavation For Statue

Construction by Shiva Mission
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Area for Proposed Plantation (36 Ha.)

Area for Proposed Plantation (36 Ha.)
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Madhya Pradesh State Tourism Development Corporation Ltd.

Anneruye — |)
: l HETYSY UsT Gied Taw Fera #aifed

ar host In the hoart of s
www. mpstdc.ocom
No- 119 /EPC1/SOO/ENG/MPSTDC/22/Bhopal Dated 30/06/2022

STATUS OVERVIEW FOR TREE CUTTING IN STATUE OF ONENESS PROJECT AT
OMKARESHWAR, M.P.

COMPONENTS:

1. APPROACH ROAD-

TOTAL AREA - 1.68 HA

TOTAL LENGTH = 1.20 KM.

TOTAL NOS. OF TREE EXISTED BEFORE PROJECT . 1051 TREES

(PERMISSION AQUIRED)

TOTAL NOS. OF TREES CUT - 1051 TREES

TOTAL NOS. OF TREE TO BE PLANTED < 1200 TREES (ALONGSIDE THE ROAD)
2. MUSEUM SITE -

TOTAL LAND AREA - 11.56 HA LAND

TOTAL GROUND COVERAGE - 40,000 SQM.

TOTAL NOS. OF TREE EXISTED BEFORE PPOJECT . 1181 TREES (as per EC 418 trees to
(PERMISSION AQUIRED) be cut)

(Total trees cut - 200)

(Further trees to be cut — 218)
- 4316 Bans_Bhirre

(Total Bans Bhirre cut — 1525)

TOTAL NOS. OF TREES TO BE PLANTED in Museum Site - 6025 (4180+1845)
3. FOR PLANTATION-
TOTAL LAND AREA - 36.00 HA LAND
TOTAL NOS. OF TREE TO BE PLANTED - 30,000
4, TOTAL NOS. OF TREES CUT TILL DATE - 2776
FURTHER TREES TO BE CUT - 218
TOTAL NOS. OF TREES TO BE UPROOTED - 2994
6. OVERALL TOTAL NOS. OF TREES TO BE PLANTED _ - 37,225
TOTAL PIT PREPARATION DONE FOR - 1270
TREE PLANTATION
Project Architect
MPSTDC Bhopal

Page 1 of 1
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CLEARANCE

PARIVESH

(Pro-Active and Responsive Facilitation by Interactive,

and Virtuous Environmental Single-Window Hub)

A< ayve - Yy

Government of India
Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment
Authority(SEIAA), Madhya Pradesh)

The Director (Technical)
M P STATE TOURISM DEVELOPMENT CORPORATION LIMITED

Madhya Pradesh State Tourism Development Corporation Limited.
Bhadbhada Road, Bhopal (M.P.) - 462003 462003

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam, - : A 3
This Is in reference to your application for Environmental Clearance (EC)
in respect of ézro'ect submitted @I&%‘ A vide proposal number
SIA/MP/MIS/261610/2022 dat i 024 [ hecparticulars of the environmental
clearance granted to the projed

s

7

1. EC Identification No. /4 C22B038MP]23334

2. File No. ‘o84 %ﬁ

3. Project Type ‘7 OV 4

4. Category 4 3.9 4/

5. Project/Activity Indllgl T4 ghd Construction projects
Schedule No. -;’ % o

5 - o oFO *

Sl s e e Develofs '. E?tep;{?l Statue &

,h;"t"fs #%ggm'én'd Site A-2 Parking"
7. Name of Company/Organization M P STATE TOURISM DEVELOPMENT
CORPORATION LIMITED
8. Location of Project Madhya Pradesh
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

(e-signed)
Shriman Shukla

Date: 15/04/2022 Member Secretary
SEIAA - (Madhya Pradesh)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC22B038MP123334  File No. - 9084/2022 Date of Issue EC - 15/04/2022 Page 10of 12

Ly

Z6



e — b e

y,.

Ref: Proposal No. swummsm1mmzz. Case No 9084/2022: pPrior Environment
Clearance for Proposed Development for Site A-1 Statue & Museum and Site A-2
Parking “Statue of Oneness” at Village - Mandhata, Tehsil - Punasa, Dist. Khandwa,
MP Total Plot Area-1,88,600.00 sq.m. (18.68 ha) 55100.62 sq.m (A1 - 52348.5 sq.
m + A2 = 2754.12 sq.m.) by Madhya Pradesh State Tourism Development
Corporation Limited, Dist. Bhopal, MP — 482003 Email: m@ﬂma_ﬁ.mm
Envt. Consultant: In situ enviro care, Bhopal (MP)

With reference to above the proposal has been appraised as [5er prescribed procedure &
provisions under the EIA notification issued by the Ministry of Environment & Forests vide
5. 0. 1533 (E), dated 14th September 2006 and its amendment, on the basis of the
mandatory documents enclosed with the application viz., Form -2, Form A Conceptual
Plan, drawings and subsequently submission of EMP repor, PPT& the additional
= clarifications furnished. in_response 10 _the_ observations of the State Expert Appraisal
Committee (SEAC) and State Environment impact Assessment Authority — (SEIAA)
constituted by the competent Authority.
&) >
w sed Developemnt of Site for A-
\rQiatue v ss” at Village - Mandhata,

i, This is a case of Prior Envirgfinie
1 (Statue & Museum and Sitaw
Tehsil - Punasa, Dist. {13 ’h

ii. The project involves 1Rg
Parking Facility The m3 i
M. The Total Land Areg-
For Site A2)] Net Pighoy
55100.62 (A1 = 5234C

iii. As per the T & CH

\\.
a) Je)?lgBOnenass, Museum and
il "Re M and for Building 12
3. 58 ha. For Site A1+ 7.1 ha

18.660 ha land is ajaga gifor the
i up area proposed by PR 13894y
4 | of schedule of EJAUNGIfal
sq.mt. & 1, 50,

iv. The case was ':' o)
for grant of prior
v. Summary of the p

Name of the Project "y
Coordinates of Site g 3

Total Plot Area 1 83.590:00 44 86 ha.) 7

Proposed Built-Up Area 55100.62 sq.m (A1 - 52346.5sq. m * A2 = 2754.12 sq.m.)PP

has obtained permission from T& CP vide letter 163/JAN-

434/NAGRANI/2022Khandwa dated 13/02/2022

Water requirement 1200 KLD Source Narmada Water Supply 1t will cater the
. domestic requirement whereas additional water requirement

will be fulfiled by treated water from STP. WRD NCC has

il been obtained by PP.

__Viaste Water Generation 660 KLD (650 KLD WATER AND 10 KLD SLUDE)

Treated  Waste  Waler 650 KLD (480 KLD + 170 KLD)

"Capacity of STP 800 KLD (600 KLD + 200 KLD) Treatment Concept : SBR
(Sequential Batch Reactor)

PP has obtained NOC {wzt,o.mm.PARumz DATED
26/02/2022) from Omkareshwar Municipal council
Whandwa.for disposal of extra treated waste water

Sold Vaste Generation 13.5TPD
PP has obtained NOC [343;1.0.NL!N.F'ARI.!2022 dated
b ) 2E/02/2022) from Omkareshwar Municipal councl Khandwa |

EC Identification No. - EG22B038MP123334  File No, - 9084/2022 Date of lssue EC - 15/04/2022  Page 2 0f 12
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¥ for disposal of MSW.

Power requirement 5628 .93 KVA

Source of Power MPSEB

DG Set 7000 KVA. (4 X 1250 KVA, 2 X 1000 KVA)

ups ZOOOKYA{AXSQOKVAU Stand by Extra)

Solar Panel 711 KW

Parking A-18 A-2 sita is 1884 ECS each

Height of the Statue 60 M [from ground)

Height of Building 12M .

Raibway Station Omkareshwar Railway Station 11 “Km (SW)

Air Port indore Airport- 62.63 Km (NW)

Topography Hilly terrain

Annual Average Rainfall 717.60 mm

Rain Water Harvesting 2 no. of rainwater storage tank has been proposed of 872
Cum (Sita A1) and 599 cum (Site A2).

Green balt . : “In the proposed project 72464:5 Sq.mt. (58,622 Sqmt. Site A1
+ 158425 Sqmt Site A2) areas is allocated for
greenbelﬂlandscape develepment in which 1845 trees have

- been proposed in piamaﬁon scheme.

Project Cost §26:98 Cr. 4 iy

others, the State Level
the case in its 717"

Based on the information
Environment Impact Asses

meeting held on 08.04.2022 4pd pendations of 562™ SEAC
meeting held on dated 29.03. 3 g A
Hence, Prior EnvironmentajfCIBatante s { bng e p dylsions of EIA Notification

yelopment for Site A-1
he - Mandhata, Tehsil -
E.66 ha) §5100.62 sq.m
ef Tourism Development

liance of the Standard
Pmmended by SEIAA &

dtd. 14" September 2006 2
Statue & Museum and Site
Punasa, Dist. Khandwa, N
(A1 - 52346.5 sq. m'+ A2 =274
Corporation Limited, Dlst Bhigd

Conditions and the followihgi

SEAC in its meetings. <\ &

A. Specific Conditions ag reé
h’/ 1. The fresh water supply arrahgemg
per NOC obtained from WR%a el T

2. PP should ensure linkage wi!f'iy}l
extra treated waste water.

“r( :

4
poUgH N a Water suppply as
2 ﬁ[;ground water.
}a{as r Khandwa for disposal of

3. For Solid Waste Management sensure Imkage with municipal eouncil Omkareshwar
Khandwa for final disposal of MSW. Wet Garbage shall be composted in Organic waste
convertor. Adequate area shall be provided for solid waste management within the
premises which will inciude area for segregation, composting. The Inert waste from the
project will be sent to dumping site.

4. PP should ensure road width, front MOS and side / rear as per MPBVR 2012.

o

For firefighting:-

a. PP should ensure distance of fire station approachable from the project site. fire
fighting NOC(440/LO.NI./N.PARL/2022 Omkareshwar dated 10/03/2022) All the
required fire fighting arrangement shoud be made avilable onthe project site as per
NBC 2008, '

b. The occupancy permit shall be issued by Municipal council only after ensuring that all
fire fighting measures are physically in place.

6. PP should ensure to provide car parking total- A-1 & A-2 site is 1884 ECS each.

EC Identification No. - EC22B038MP123334  File No. - 9084/2022 Date of Issue EC - 15/04/2022 ~ Page 3 of 12
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7. Solar lights provide for common amenities like Street lighting & Garden lighting.
8. Electrical charging points for E-Vehicles shall be provided to promote clean energy

9. PP should ensure to submit half yearly compliance report with photographs of plantation
in MP-SEIAA. If PP is failed to upload or submit two consecutive half yearly compliance
reports of EC conditions to concermned authority (SEIAA and Regional Office, MoEF&CC,
Gol, Bhopal) than prior environmental clearance issued to PP will automatically be treated
as cancelled/ revoked as per OM No. 930/SEIAA2019 dated 30.05.2019 issued by

MPSEIAA,

B. Specific Conditions as recommended by SEAC
| Statutory Compliance

i. The project proponent shall obtain all necessary clearance/parmission from all relevant

agencies including town planning authority before commencement of work. All the
*  construction shall be-done in-accordance with the local building byelaws.
ii. The approval of the Competent Authority shall be obtained for structural safety of

building due to earthquakes, adequ: g’i :«;_- 'ng equipment etc as per National

Building code including protectigh re8if(Q nipg_etc.

iii. The project proponent sha,légl"c sent.io st A5k ate under the provisions
of Air (Prevention & Contol of Pl o’ the Water (Prevention &
Control of Polkmon)(ﬂct J hgd € State  Poliution  Control
Board/Commitiee.

iv. The project proponent ﬂ
water/surface water regU

v. A certificate of adequg
project along with the#lo ¢

vi. All othe: statutory clgarance
Controller of Explosives, B
Survey of india & StajesArc

vii. The conditions stipula

viii. Department shallPe ob

: competent authorities. il

" - ix. If any central or stata regoy

Q/ take permission /N é_]‘m i

x. The provisions for the $plid Vs
Rules, 2016, and the Pfasn'&

xi. The project proponent shall'f'q the
Efficlency, Ministry of Power S .Lo

xii. The project area shall be secure lhrobgr! undan,r wall and excavated top soil shall
not be used in filling of low lying area. The top soil shall be used for greenery
development.

IL. Air quality monitoring and preservation

i. Notification GSR 94(E) dated: 25/1/2018 MoEF & CC regarding Mandatory
implementation of Dust Mitigation Measures for Construction and Demolition Activities
for project requiring Envireonmental Clearance shall be complied with.

ii. A management plan shall be drawn up and implemented to contain the current

exceedance in ambient air quality at the site.

ii. The project proponent shall install system to carryout Ambient Air Quality monitoring for
common/criterion parameters relevant to the main pollutants released covering upwind
and’ downwind directions during the construction period.

iv. Diesel power generating sets as 7000 KVA (4 X 1250 KVA, 2 X 1000 KVA & UPS
2500 KVA (5 X 500 KVA) are proposed as source of backup power should be of
enclosed type and conform to rules’ made under the Environment (Protection) Act,
1986. The height of stack of DG sets should be equal to the height needed for the

PisSion for drawl of ground
; mhon'ty
pp!ymg power to the

: _; QB) e of diesel from Chief
aﬂment Archiological

oDy ecﬁ“rea the PP should
{ _l

16:‘;\Naste (Management)
fles£2016 shall be followed.
{:fe stribed by Bureau of Energy

:w-'"
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"

vii.
Vili.

Xii.

il Water quality monit}

Vi.

* Minimum cutting and flieshedid b

combined capacity of all proposed DG sets. Use of low sulphur diesel. The location of
the DG sets may be decided with in consultation with State Pollution Control Board.
Construction site shall be adequately barricaded before the construction begins. Dust,
smoke & other air pollution prevention measures shall be provided for the building as
well as the site These measures shall include screens for the building under
construction, continuous dust/ wind breaking wills all around the site plasticharpaulin
sheet covers shall be provided for vehicles bringing in sand, cement, Murram and other
construction materials prone to causing dust poliuting at the site as well as taking out
debris from the site. «

Sand, Murram, loose soil, cement, stored on site shall be covered adequately so as to
prevent dust pollution.

Wet jet shall be provided for grinding and stone cutting.

Unpaved surface and loose soil shall be adequately sprinkled with water to suppress
dust.

All construction and demolition debris shall be stored at the site (are not dumped on the

" roads or open spaces outside) before they are properly disposed. All demolition and

construction waste shall be managed as per the provisions of the Construction and

Demolition Waste Rules, 2016
The diesel generator sets to, jor se shall be low sulphur
i rescribed for air and noise

™
\ 7000 KVA. (4 X 1250

diesel type and shall confodn
5
e Shs ack height as per CPCB

emission standards.
%ets to mitigate the noise

The gaseous emissich frg
KVA, 2 X 1000 KVA shall he
standards. Acoustic e :
pollution. Low sulphurft
height shali be as pg
norms. j
For indoor air quality the vghhla fiding Code of India.

. CREN
gpnd prés&ryal $4 _
The natural drain Syglenff shaliohb ain&c g unrestricted fiow of
water. No construictip all 8D SRt 3 drﬂ'nage through the
site, on wetlan  3nd b ey’ Igadscape and other

ainfaining the drainage
pattern and to harvést ra)

sustainable urban,drai _
Buildings shall be d&signdt jo%¢ Fopd aa@‘as much as possible

G set and exhaust pipe
LControl Board (CPCB)

o .ip-isfel

The total water reqqiremd'qtj of phasithaaa KLD. Whereas fresh
water [s 851 KLD (634 KLD *@&g &g ;gb\ﬁr 2). Waste Water Generation-
800 KLD (800KLD from A-1 site & 2 m A-2 site } out of which Treated water
shall be 650 KLD (480KLD from A-1 site STP & 170 KLD from A-2 site STP ) water
and 10 KLD sludge. Treated water shall be used for horticulture and flushing
purposes.

The quantity of fresh water usage, water recycling and rainwater harvesting shall be
measured and recorded to monitor the water balance as projected by the project
proponent. The record shall be submitted to the Reglonal Office, MoEF & CC along
with six monthly Monitoring reports.

A certificate shall be obtained from the local body supplying water. specifying the
total annual water availability with the local authority, the quantity of water already
committed the quantity of water allotted to the project under consideration and the
balarice water available. This should be specified separately for separately for ground
water and surface water sources, ensuring that thére is no impact on other users.

At least 11% of the open spaces as required by the local building bye-laws shall be
previous. Use of Grass pavers, paver blocks with at least 50% opening, landscape
etc. would be considered as previous surface.
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vii. Instaliation of dual pipe plumbing for supplying fresh water for drinking, cooking and ¢ ?
bathing etc and other for supply of recycled water flushing. landscape irrigation, car
washing, thermal cooling, conditioning etc. shall be done.

viil. Use of water saving devices/fixtures (Viz. low flow flushing systems; use of low flow
faticets tap aerators etc) for water conservation shall be incorporated in the building
plan.

ix. Separation of grey and black water should be done by the use of dual plumbing
system. In case of single stack system separate rec:rculanon lines for flushing by
giving dual plumbing system be done.

x. Water demand during construction should be reduced by use of pre-mixed concrete,
curing agents and other best practices referred.

xi. The local bys-law construction on rain water harvesting should be followed. If local
by-law provision is not available, adequate provisions for storage and recharge
should be followed as per the Ministry of Urban Development Model Building bylaws,
2016.

xii. The Rain Water storage tanks will be initially done only from the roof top. Runoff from

green and other open areas will be done only after permission from CGWB.

All recharge should be limited | aufw

No ground water shall be u

Any ground water dewa}eﬁn

approvals and the guidehr

taken from the CGWAMor
xvi. The quality of fresh
measured and recorded4]
proponent. The recg
along with six monthly
xvii. Sewage shall be treatediing
KLD (A-1 site) + 200 K
recycledire-used fqr flusp

, treated water shall be¥

xvili. The waste wat ape

(600 KLD (A-%t
technology) and zthery

the project.

and shall conform to the
al approval shall be
ering.

ater harvesting shall be

projected by the project

Office, MoEF & CC

IFE

RIP Ga pacity - 800 KLD (600
-.“‘.‘iﬁ 4 from STP shall be
g gardening. As proposed, no

eafeg Ip %STP of 800 KLD
i {bhsed' on SBR based
Y Wateribody or drainage

channels are getting affe oject.

xix. Being located on thé,gjos8 int Area, project shall
be Zero Liquid Dischdrhe.arith Y ol Waste or other wastes (such
as E-waste, Battery W el s paite wavd l e Naymada River.

xx, PP shall also install.Two i i?mm. m; ullity Monitoring Stations (one on
the upstream of the project site & ? stream of the project site) and

their results shall be displayed on the banks of Narmada River for awareness.
xxi.  The runoff of the proposed project area shall be collected and discharged in the
municipal sewer line and be treated in proposed common STP.

xxi. No sewage or untreated effluent water would be discharged through storm water
drains.
xxiii.  Periodical monitoring of water quaiity of treated sewage shall be conducted.

Necessary measures should be made to mitigate the odour problems from STP.
xxiv.  Sludge from the onsite sewage treatment including septic tanks, shall be collected,
conveyed and disposed as per the Ministry of Urban Development, Control Public
Health and Environmental Engineering Organization (CPHEEO) Manual on
Sewerage and Sewage Treatment Systems, 2013.
IV Noise monitoring and prevention

i. Ambient noise levels shall conform to residential area/commercial area/industrial
areafsilence zone both during day and night as per Noise Poliution (Control and
Regulation) Rules, 2000. Incremental pollution loads on the ambient air and noise
quality shall be closely monitoring during construction phase. Adequate measures shall
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be made to reduce ambient air and noise levei during construction phase, so as to
conform to the stipulated standards by CPCB/SPCB.

i. Noise level survey shall be carrled as per the prescribed guidelines and report in this

regard shall be submitted to Regional Officer of the Ministry as a part of six-monthly
compliance report.

iil. Acoustic enclosures for DG sets, noise bamiers for ground run bays, ear plugs for

operating personnel shall be implemented as mitigation measures for noise impact due
to ground sources.

V Energy Conservation measures

i

=

ol

vii. Concept of passivel sglaf ¢

viil. Energy Conservatiol.me%

i. The Power would be fulfilled from MPEB, The total maximum demand would be
5828.93 KVA while connected load would be 9280.5 KVA.

i. The 711 KW Renewal Energy shall be generated through Solar Panel on Parking Area

i.e. form A2 Site shall be used in-house.

ii. Energy consumption reduced by use following points.

* Level controlierfor pumps. :
* Timer for street & common lighting.

* Designing of peak & non peak circuits area.
» Reduced in load due to u@me S
=5 B

e Distribution Transfo'rpefq

» Solar powered str l'ém -gF ;

- Compliance with the Enegd§ &2l PIOWE L ECBY) of Bureau of Energy
Efficiency shall be ensyfeg@Enig ich igve

shall comply with the §

. Outdoor and commog/a :

. PP shali explore thef potSIbiiity

parking area/stationo olp]

on the hill top and nish of ¥§

sugption in buildings by
: g, efficient building
arid therrnal mass etc.

' o%u-values shall be as
/ J

/ 'S\ﬁ"we lighting the area
Bg¥Uesign*and should be in place
\

using design elemej
envelope, appr até fd
shall be incorported fy
per ECBC specification}

outside the building sfipyid B

before project commis -
ix. Solar, wind or other re nergy snan OF, Instaljed fo meet electricity generation
equivalent to 1% of the dema orjgE pejiihel stafe level Alocal building bye-laws
- iy,

requirement, which is higher.

x. Solar power shall be used for lighting in the apartment to reduce the power load on

grid. Separate electric meter shall be installed for solar power. Solar water heating shall
be provided to meet 20% of the hot water demand of the commercial and institutional
building or as per the requirement of the local building bye-laws, whichever is higher.
Residential buildings are also recommended to meel its hot water demand from solar
waler healers, as far as possible.

Vi Waste Management

iv.

Total solid waste generated will be around 13.5 TPD (13 TPD Biodegradable and 0.5
TPD Non-Biodegradable Waste) Biodegradable & Non-Biodegradable waste will be
segregated at source In accordance with MSW (M&H) Rules, 2016.

i. 7771.0 Cum. C&D waste would be generated and reused within site for filling and

leveling of site as per Norms.

A certificate from the competent authority handling municipal solid wastes, indicating
the existing civic capacities of handling and their adequacy to cater to the MSW
generated from project shall be obtained.

Disposal of muck during construction phase shall not create any adverse effect on the

EC Identification No, - EC22B038MP1 23334 File No.- 9084/2022 Date of Issue EC - 15/04/2022 Page 7 of 12

ha



G

i,

Vil

viii.

Xi.

Vil Green Cover
I

i,

Vi,

after

|
neighboring communities and be disposed taking the necessary precautions for geners!
safety and health aspects of people, only in approved sites with the approval of
competent authority,
Separate wet and dry bins must be provided in each unit and at the ground level for
facilitating segregation of waste. Solid waste (0.4 torvday) shall be segregated into wet
garbage and inert materials.
All non-biodegradable waste shall be handed over the authorized recyclers for which a
written lie up must be done with the authorized recyclers.
Any hazardous waste generated during construction phase, 3hall be disposed off as per
appiicable rules and norms with necessary approvals of the State Pollution Control
Board. i
Use of environment friendly materials in bricks, blocks and other construction materials.
shall be required for at least 20% of the construction materials quantity. These include
fly ash brick, hollow bricks, AACs, Fly Ash Lime Gypsum block, compressed earth
blocks and other environmental friendly materials. Sl
Fly ash should be used as building material in the construction as per the provisions of
Fly Ash Notification of September, 1999 and amended as on 27th August, 2003 and
25th January, 2016 Ready mixgg conqﬁem used in building construction,
Any wastes from construcijor and~d m s, related thereto small be
managed so as to strictly sonform to.ihe-constructiort a %-noﬁﬁon Rules, 2016.

Used CFLs and TFLs d v posed offisent for recycling
as per the prevailing™gui atg)orily to avoid mercury

Lo -: ) Ui.'
contamination.
A} + 15842.5 Sq.mt. Site
Which 1845 trees have
out of 1398 trees in
Gonsidering 10 times
planted. Committee

g

In the proposed proje

A2) areas is allocate
been proposed in plant
existence on site [&
plantation/tree uprogtin

Y site 5‘1 where they are
gy and plantation of
& catriedwout in the proposed
1Y gf,8arabsd in 4316 numbers in
S maft % the plantation scheme
kbe*Breferred on the parking side.

; ais a ;
planning thick g helt
bamboo. Thus, in*situ
project area at site A*.&

adjacent 36.00 ha land ?a[lc -

shall be planted. Broad I€a e
%ﬁ 4Narmada River from Amarkantak.
ugh '

laritation
Plantation of native specie%ma
MP to Alirajpur, MP shalil be pre th mpetent agency having knowledge
regarding flora & fauna of MP to address the issue of biodiversity, ground water

recharge, climate change and minor forest produce.

Also explore possibility to developing a medicinal garden & displaying fossils in
proposed museum found in the Narmada River Basin Area to enrich the knowledge of
the devotees/visitors.

Since the proposed site is table top of the island and extreme slope is towards the
main stream of Narmada River thus highly precisely soil conservation work and
vegetation cover shall carried out elong the River,

No tree can be felled/transplant unless exigencies demand. Where absolute
necessary, tree felling shall be with prior permission from the concemed regulatory
authority. Old trees should be retained based on girth and age regulations as may be
prescribed by the Forest Depariment. Plantations to be ensured species (cut) to
species (Planted). :

Where the trees need to be cut with prior permission from the concerned local
Authority, Compensatory plantation in the ratio of 1:10 (i.e. planting of 10 trees for
every 1 tree that is cut) shall be done and maintained. Plantations to bs ensured
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Vit

species (cut) to species (planted). Area for green belt development shall be provided
as per the details provided in the project document.

Topsoil should be stripped 1o depth of 20 cm from the areas proposed for buildings,
roads, paved areas, and external services. It should be stack plied appropriately in
designated areas and reapplied during plantation of the proposed vegetations on site.

VIl Transport

.

IX Human health Is:
&

v,
vi.

'b. Traffic calming measures:

A detailed traffic maniagep®

iii. Emergency preparedfiéss
Assessment (HIRA) and

PP will explore the possibility of providing green vehicles for base parking area to the
museum parking area to avoid station vehicular emission at tep of the hill.

PP shall explore additional measures proposed for approaching site such as rope way,
cable bridge, cable car etc.

A comprehensive mobility plan, as per MoUD best practices guidelines (URDPF)), shall
be prepared to include motorized, non-motorized, public and private network. Road
should be designed with due consideration for environment and safety of users. The
road system can be designed with these basic criteria.

a. Hierarchy of roads with proper segregation of vehicular and pedestrian traffic

¢. Proper design of entry and exit points

d. Parking norms as per iocal regulation <1
Vehicles hired for bringing - th?rfamo - sitewshould be in good condition
and should have a poﬂui,i ; priificate sNoUtd_cohform to applicable air and

noise emission standards =D f' qurs.
. Ptapashall be drawn up to

g B Kms radius of the project
Eentalgof the project. This plan
- R and increased habitation
jedd O other agencies in this
e g time and the traffic
M¥nentation and shall also

B ptan which involve the

ensure that the currentle
as maintained and imp
should be based on #
being carried out or #
05 Kms radius of §f
manacement and the
have their consent fothedr
participation of thesé

il : 3
aging~unloading, carriage
_ imBny area with dust

rNajidnal)Bilding Code of India.

. N8B _ Hazard “identification and Risk
N Anagameni+En shall he implementation.
Provision shall be made forftf lmiggg cfidh labour within the site with all
necessary infrastructure and fa as for cooking, mobile toilets, mobile,
STP, safe drinking water, medical health care, créche etc. The housing may be in the
form of temporary structures to be removed after the completion of the project.
Occupational health surveillance of the workers shall be done on a regular basis.
A First Aid Room shall be provided in the project both during construction and
operations of the proje

All workers Gng at
of construction faterk
pollution shalf be piGvided w
For indoor air quality3he Vb

X EMP &Corporation Entvironment Responsibility

For Environment Management Plan PP has proposed during construction phase Rs.
742.62 Lakhs as capital and Rs. 53.50 Lakhs as recurring cost for this project. And during
operation phase Rs. 1357.83 Lakhs as capital and Rs. 124.00 Lakhs as recurring cost for
this project out of which PP has also proposed following activities under Corporate
Environment Responsibility (CER) with budget.

omponent Capital Coat in INR | Recurring Cost in
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Providing Water Coolers 3,00,000.00 1,00,00000 |
Provide Solar Street lights in the nearby area 20,00,000.00 3,00,000.00
ISupport 4,00,000.00 2,00,000,00
Plantation along approach roads in a scientific

nanner 30,00,000.00 8,00,000.00

i. The company shall have a well laid down environmental policy duly approved by the
Board of Directors. The Environmental policy should prescribe for standard operating
procedures to have proper checks and balance and to bring into focus any
infringements/deviation/violation of the environmentalforest/wildiife norms/conditions.
The company shall have defined system of reporting infringements/deviation/violation of
the Environmental/forestiwildlife norms/conditions and/or shareholders/stake holders. The

I copy of the-board-resoelution-in-thig-regard-shall be submitted to the-MoEF&CC as a part
of six monthly reponts,

ii. A separate Environmental Cell bod’hI)a,ar %;‘uect and company head quarter with
qualified personnel shall (iT tro] pf s or Executive, who will directly
to the head of the organt;a(og

iv. Action plan for i 'axOnd'rtions along with
responsibility matrix of ha i fl be duly approved by -
[tor Yenvironmental protection

competent authonty. The .98%
measures shall be kebigl to "hetdiverted for any other
0P a shall be reported to the

purpose. Year wise progre
/( Ministry/Regional Office al 8 Report.
X! Miscellaneous o
i. The project authoritie ‘g_ : CHY ¢ ad
Control Board and the Stale,G e
ii. The project propo alkan
the EIA/EMP re ?y .L‘ﬁ""’r 1
presentation to the Rxper ADDra
ii. No further expansion ¢gmodifica
of the Ministry of Environment,"Rgrse 2ng® (MJEF&CC).
iv. The above conditions shal"be @& lQrgsd e aligafide provisions of the Water
(Prevention & Control of Ponﬁﬁga Act, TOTE e Alr (gfev ntion & Control of Pollution)
0

de by the MP Pcllution

yrecomfendations made in
ind_also that during their

-

e wnhout prior approval

Act, 1981, the Environment ( 1:« Hazardous and Other Wastes
(Management and Transboundary Mdvem 0 Ru!es 2016 and the Public Liability
Insurance Act, 1991 along with their amendments and Rules and any other orders passed
by the Hon"ble Supreme Court of India/High Courts and any other Court of Law relating to
the subject matter.
Standard Conditions:
1. Al activities / mitigative measures proposed by PP in Environmental Impact Assessment
(if applicable) and approved by SEAC must be ensured.

2_All activities / mitigative measures proposed by PP in Environmental Management Plan
and approved by SEAC must be ﬂnsured

3. Project Proponent has to strictly follow the direction/guidelines issued by MoEF, CPCB
and other Gowt. agencies from time to time

4.The Ministry or any other competent authority may alter/modify the conditions or
stipulate any further condition in the interest of environment protection.
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5. The Environmental Clearance shall be valid for a period of seven years from the date of
issue of this letter.

6. Concealing factual data or submission of false/fabricated data may result in revocation of
this environmental clearance and attract action under the provisions of Environment
(Protection) Act, 1986.

7. The Project Proponent has to upload soft copy of half yearly compliance report of the
stipulated prior environmental clearance terms and condiions on 1st June and 1st
December of each calendar year on MoEF & CC web portal -
hitp:/lwww.environmentclearance nic.in/ or http:./Mmwww efclearance.nic.in/’ and submit
hard copy of compliance report of the stipulated prior environmental clearance terms and
conditions to the Regulatory Authority also

8. The Regional Office, MoEF, Gol, Bhopal and MPPCB shall monitor compliance of the
stipulated conditions. A complete set of documents including Environment Impact
Assessment Report. Environmental Managemeqt Plan and other documents information
should be given to Regional ol-the Moﬁf%ﬂ_ at Bhopal and MPPCB.

Cﬁ;; e .

9. The Project Proponent s g 5 : ‘
PCB regarding date pf{ifanst )

goEF, Gol, Bhopal and MP

10 In the case of expg e o Shangel scORe of the project, the project
shall again re'qui]'ﬂ agle PO | =iE p 3, | : 3 1

environment clearan fedund Protection) Act, 19886,

to ensure effective § 4 measures in a time
bound and salisf ' o
= o

y 7
ﬁp‘biated EC conditions,

. ;@I update the same

12. The proponent é@{l
eqgi Office of MoEF, the

including results o - ol
periodically. It sg;?‘jg-u

respective Zonal i Bag cq';eﬁ"é' poliutant levels namely;
SPM, RSPM, S0O2, NOx (amt leveis=aerwell"z missions) or critical sectoral
parameters, indicated for the praja D]Aj and displayed at a convenient

location near the main gate of the comparfy*and in the public domain.

13. The environmental statement for each financial year ending 31st March in Form-V as is
mandated to be submitted by the project proponent to the concerned State Poliution
Control Board as prescribed under ‘the Environment (Protection) Rules, 1988, as
amended subsequently, shall also be put on the website of the company along with the
status of compliance of EC conditions and shall also be sent to the Regional Office of

MoEF.

14. A copy of the environmental clearance shall be submitied by the Project Proponent to
the Heads of the Local Bodies, Panchayat and municipal bodies as applicable in addition
1o the reievant officers of the Government who in tum has to display the same for 30
days from the date of receipt.

15. The Project Proponent shall advertise at least in two Jocal newspapers widely
circulated, one of which shall be in the vernacular language of the locality concerned,
within 7 days of the issue of the clearance letter informing that the project has been
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{
accorded environmental clearance and a copy of the clearance letter is available wit. }

¥

the State Pollution Control Board and aiso at website of the State Level Environment
Impact Assessment Authority {SEIAA) at www.mpseiaa.nic.in and a copy of the same

shall be forwarded to the Regional Office, MoEF, Gol, Bhopal.

16. Any appeal against this prior environmental clearance shall lie with the Green Tribunal,
if necessary, within a period of 30 days as prescribed under Section 16 of the National

Green Tribunal Act, 2010.

~

Copy to:-

4

B~ ol
(Shriman Shukla)
Member Secretary

(1). Principal Secretary, Department of Environment., Government of MP, Mantralaya

Vallabh Bhawan, Bhopal._

(2). Member Secretary, SEAC, Research and Development Wing Madhya Pradesh Pollution
Control Board, Paryavaran Parisar, Eé,Nﬁolony Bhopal-462016.

(3). Member Secretary, Madh
Arera Colony, BhopaHﬁ{b

(4). The Collector, Distt;g .'._

(5). The CMO, MunicipalCp o

(6). Cffice of the Deputyl
Anand Nagar Roadf.

(7). Director (S), Regignal
Bhawan, Link Ro ad No

(8). Guard file.

ML

thaid ,MP

2818,

EC |de_p§t_§ﬁ8ﬁcn No. - EC‘228038MF'1 23334  File No. - 9084/2022 Date of Issue EC - 15/04/2022

k Nayak)

Signature|

Member Secretan

Date 15/20
P‘gge of 12

G‘lm}pbjoard Paryavaran Parisar, E-5,

'pp. Shubham Hospital,.

" eg ol Kendriya Paryavaran

ek

Officer-in-Charge

\ ‘_‘t Verified

:44:51 PM
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ACHARYA SHANKAR CULTURAL UNITY TRUST

Department of Culture, Government of Madhya Pradesh

Tribal Museum, Shyamla Hills, Bhopal (M.P.) 462003 wi‘iﬁl aqﬁ@‘\\a "
$ 0755- 492 88 69 / 270 84 51 o
Ei adishankarnyss / ¢ adishankarnyas / © adishankarnyas / ® hitp://statusofeulturalunity.in / N2 Email :as80ny232018@gmail.com
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